&

TN THE (ENTRAL ADMTNISTRATIVE TRTRUNAL, JATPTIR BEMCH, JATPTIR.

DATE OF ORDER 12.0.2002

ce 11/2pN1

1. Ramesh Kumar son of Shri Mohan Lal, resident of Charr
Darwaja, Banshadanpura, Bada Shani Mandir Ke Pass, Jaipur.
2. Ruddi Prakash Verma son of Shri Warshahay Verma,
resident of < B-161, Gandhi Nagar, Jaipur.

. ...Applicants.
VERSUS
1. . ehri T.P. Singhal, custom Commissioner, Central
Revenue Building, atatute Circle, Jaipur.
2. chri Balveer <ingh, commissioner, Central Revenue
Building, Statute circle, Jaipur.

. ...Respondents.

Mr. P{P. Mathur, counsel for the applicants.
Mr. PlC. Sharma, Proxy counsel for

Mr. Sanjay Pareek, counsel for the respondents.
CORAM

Hon'Hle Mr. H.O. Gupta: Member (Administrative)

Hon'hle Mr. M.L. chauhan, Member (Judicial).

ORDFER (ORAL)

This CP was filed for the alleged disobedience of the

order of the Tribunal dated 1A.11.200N passed in OA Mo.

543/P4.
3 ] " . .
2. Notices were issued and {__ '.}j reply was filed.
3. At the time of hearing of the CP, the learned counsel

for |the applicants submits that he does not want to proceed
this cCPp further and wants to withdraw the same. Prayer
granted. Tn the circumstances, this CP is dismissed as

withdrawn.
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